
ACT No. XVI OF 1922. 

(Receiuerl  t h e  clsseril o j '  t h e  Goz:ei.?tor Gene~aZ o n  the 3OBh 
Seyte lrzbe~,  1922.) 

An Act further to amend the Indian Extradi- 
tion Act, 1903. 

HEBEA8 it is expedient further to amend the 
xv of 190s. W Indian Extradition Act, 1903 ; It is hereby 

enacted as fo1lom.s :- 
I, This Act may be called the Indian Extradition silort title. 

(Amendment) Act, 1922, 
8, I n  the First Schedule to the Indian Extradi- Alneudlncnt 

xv ~f 1903. tion Act, 1903, for the words 66 Desertion from any of the First Echedulu, 
body of Imperial Service Trobps," the following shall A C ~  xv 
be substituted, namely :- 1908. 

" Desertion from any unit of Indian &ate Forces 
deolared by the Governor General in  
Counoil, by notification in the Gazette of 
India, to be a unit desertion from which 
is an extradition offenoc." 


